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Amendment to Cantonment Board Act, 
1924 

6946. SHRI GOPI NATH GAJAPATHI: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether Government have any pro-
posal to amend the Cantonment Board Act 
of 1924; 

(b) if so, the suggestions received from 
different quarters in that regard; 

(c) whether Government have exam-
ined those suggestions: and 

(d) the time by which the Act is going to 
be amended? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (DR. RAJA 
RAMANNA): (a) Yes, Sir. 

(b) No suggestion has been received in 
this regard. 

(c) Does not arise. 

(d). No specific date can be given. 

New Bird Sanctuaries 

6947. SHRI GOPI NATH GAJAPATHI: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether Government have a pro-
posar to set up some bird sanctuaries in the 
country; 

(b) if so, the number of bird sanctuaries 
proposed to be set up in 1990-91 : 

(c) the name of the State and the Union 
T er~itories where new sanc1uaries are pro-
posed to be set up: 

(d) whether any bird sanctuaries are 
proposed to be set up in Orissa; and 

(e) if so, the locations thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY Of ENVIRONMENT AND FOR-
ESTS (SHRIMATI MANEKA GANDHI): (a) 
to (e). The responsibility of setting up Wildlife 
Sanctuaries vests with the State Govern-
ment. 

Allocation to Punjab Under Plan 
Expenditure 

6948. SHRI KAMAL CHAUDHRY: Will 
the PRIME MINISTER be pleased to state: 

(a) the total amount allocated to Punjab 
under the plan expenditure in the Seventh 
Five Year Plan; 

(b) whether the above amount has 
bee" allocated on the basis of population of 
the State, if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING AND MINISTER 
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (SHRI 
BHAGEY GOBARDHAN): (a) An outlay of 
Rs. 3285 crores was agreed for the Seventh 
Five Year Plan of Punjab. 

(b) and (c). The size of the plan outlay of 
a State is determined on the basis of avail-
able financial resources which include (a) 
State's own resources and (b) Central 
Assistance. Central Assistance is allocated 
to the States on the basis of the modified 
Gadgil Formula, as approved by the Na-
tional Development Council in August, 1980. 
For the purpose of allocation of Central 
Assistance the States are divided into two 
categories viz. Special Category States and 
Non-Special Category States. The Central 
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Assistance for Special Category States is 
pre-empted from the Total divisible pool and 
the remaining amount is allocated among 
the Non-Special Ceategory States like, 

SI. No. Item 

1. 

2 

3. 

4. 

2 

Population 

Per Capita tax effort 

For States haVing per 
capita income below 
National Average 

Special problems 

In the case of Punjab, Special central 
loans were also given during the Seventh 
Plan period. 

Recruitment of Junior Programme 
Assistants in CSIR 

6949. SHRI PARAS RAM BHARDWAJ: 
Will the PRIME MINISTER be pleased to 
state: 

(a) the prescribed qualifications for 
recruitment of entry level of group III (Rs. 
1400-2300) of NRAS of CSIR: 

(b) whether these were relaxed for 
making recruitment to the post of Junior 
Programme Assistant last year; 

(c) if so, the reasons therefor; 

(d) whether the claims of highly quali-
fied candidates who had applied for the post 
were ignored and only departmental candi-
dates were called' and 

(e) if so, the details thereof? 

Punjab on the basis of various principles 
embodied in the modified Gadgil Formula as 
will be seen from below: 

Weightage 

3 

60% 

10% 

20% 

10% 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNOL-
OGY (PROF. M.G.K. MENON): (a) The 
prescribed qualification for Group-III at entry 
level under New Recruitment and Assess-
ment Scheme (NRAS) in the CSIR are: B.Sc 
(Sc.)fB. Lib. ScJDiploma in Engg.lTech. of 
three years duration or equivalent. 

(b) and (c). Besides degree in Science! 
Diploma in Engg.lTech. , on the basis of 
approval of the competent authority, qualifi-
cations of B.ComlB.A. (Math) were also 
prescribed for the post in the advertisement. 
In addition, a Certificate Course in Computer 
Languages of at least a total of 6 months' 
duration, as well as minimum experience of 
one year in the field of computer applications 
were prescribed, so as to widen the choice in 
selecting competent persons Viell versed in 
computer operation and applications. 

(d) and (e). No, Sir. On the recommen-
dations of the Screening Committee 22 
candidates were called for test and inter-
view, out of which only two belonged to 
CSIR. 


